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 K THIRUMAL REDDY      dated 23-10-2020 
CONTRACTOR  
 
To 
The Hon’ble secretary 
Gram Panchayath  
Narsingapur  Palakurhti (M) 
Jangoen District 
 
Sir, 
  Sub:- To stop the works going on in Sy.No. 1109 situated at Koragutta   
   hamlet of Rangarayagudem village . If any resolutions are passed 

   in the Narsingapur Gram Panchayath Palakurthy Mandal on  
14-9-2020 ? if so kindly to furnish information regarding. 

   ==================================== 
 
 As per the above  subject matter  it is requested to stop the Korugutta 

Stone crushing  Quarry works are going in Sy No 1109  situated at  

Rangarayagudem  Village hamlets .If any resolutions are passed in the 

Narasingapur Gram Panchayath Palakurthy Mandal on 14-9-2020 ? if so  

under what  terms and conditions i is passed kingly to inform. 

 
       Yours faithfully 

Sd/- 
       K Thirumal Reddy 
       Contractor   
       Kunduru Thirumalreddi Stone  
       Crusher  Sy No 1109 Ipugudem 
       Rangarayagudem Ghanapuram  
       (Station)  Jangoen District 
 
   //    translated  copy //   
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To 
Kunduru Thirumal Reddy 
Stone crusher  
Rangarayagudem (Ippugudem) 
 
  It is bring o your notice that if any resolutions e passed regarding 

to cancel the  lease ( Korugutta ) in Sy No 1109? You asked  through your 

letter  dt 3-11-2020 . The answer is  on 27-10-2020  we the  Narsingapur 

Gram Panchayath  Sarpanch  Gram Panchayath  Secretary  get together  

written this letter  is our Gram Panchayath  premises to conduct a meeting 

on14-9-2020 to discuss bout the development of the works in the Gram 

Panchayath . In this meeting  one  of our villager Saama Narsireddi and 

some other villagers are  came to  Gram Panchayath office and informed  

us  sour riots are facing lot of  troubles due to Sri Kunduru Thirumalrddi 

Stone Crusher Rangarayagudem  ( Ippugudem ) Stone crusher quarry  inSy 

No 1109 ) Korugutta ) and further requested us to cancel the said lease  

and they are  obstructed to our meting Agenda with a false information . 

Even though we  informed them  to enquire the matter and came into a 

conclusion but the villagers are not  hear our words  and some of the 

villagers are creating troubles . Hence our Gram Panchayath was pleased 

to  passed an un- authorized  resolutions.    

 Further that  we enquire  in the field  and  surrounding  village riots  and 

they informed us  that they have no problems for quarry. Hence as per the 

above enquiry we decided that the  un authorised  resolution is  false  and 

hence  on14-9-2020 passed resolution is cancelled and the same 

information is informed to your 

        Sd/-xxxxxxxxxx 

        Sarpanch 

    //   translated  copy //  
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K THIRUMAL REDDY      dated 23-10-2020 
Contractor 
 
To 
The Hon’ble secretary 
Gram Panchayath  
Kothulabad   Palakurhti (M) 
Jangoen District 
 
Sir, 
  Sub;- To stop the works going on in Sy No 1109 situated at 
   Koragutta  hamlet of Rangarayagudem villge . If any 
   resolutions are passed in the Kothulabad Gram Panchayath 
   Palakurthy Mandal on 7-9-2020 ? if so kindly to furnish 
   information regarding. 
   ==================================== 
 
 As per the above  subject matter  it is requested to stop the Korugutta 

Stone crushing  Quarry works are going in Sy No 1109  situated at  

Rangarayagudem  Village hamlets .If any resolutions are passed in the  

LKothulabad Gram Panchayath Palakurthy Mandal on 7-9-2020 ? if so  

under what  terms and conditions i is passed kingly to inform. 

 
       Yours faithfully 
       K Thirumal Reddy 
       Contractor   
       Kunduru Thirumalreddi Stone  
       Crusher  Sy No 1109 Ipugudem 
       Rangarayagudem Ghanapuram  
       (Station)  Jangoen District 
 
   //    translated  copy //   
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To 
Kunduru Thirumal Reddy 
Stone crusher  
Rangarayagudem (Ippugudem) 
 
  It is bring o your notice that if any resolutions e passed regarding 

to cancel the  lease ( Korugutta ) in Sy No 1109? The answer is  on 27-10-

2020  we the  Kothulabad  Gram Panchayath  Sarpanch  Gram Panchayath  

Secretary  get together written this letter  is our Gram Panchayath  

premises to conduct a meeting on 7-9-2020 to discuss bout the 

development of the works in the Gram Panchayath . In this meeting  one  

of our villager Saama Narsireddi and some other villagers are  came to  

Gram Panchayath office and informed  us  sour riots are facing lot of  

troubles due to Sri Kunduru Thirumalrddi Stone Crusher Rangarayagudem  

( Ippugudem ) Stone crusher quarry  in Sy No 1109 ) Korugutta ) and 

further requested us to cancel the said lease  and they are  obstructed to 

our meeting Agenda with a false information . Even though we  informed 

them  to enquire the matter and came into a conclusion but the villagers 

are not  hear our words  and some of the villagers are creating troubles . 

Hence our Gram Panchayath was pleased to  passed an un- authorized  

resolutions.    

 Further that  we enquire  in the field  and  surrounding  village riots  and 

they informed us  that they have no problems for quarry. Hence as per the 

above enquiry we decided that the  un authorised  resolution is  false  and 

hence on 03-11-2020 passed resolution is cancelled and the same 

information is informed to you  

        Sd/-G.Yadayya 
        Sarpanch 

Kothulabad  Gram Panchayath 
Palakurthy Mandal,  
Jangaon district. 

 

    //   translated  copy //  
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K THIRUMAL REDDY      dated 23-10-2020 
CONTRACTOR  
 
To 
The Hon’ble secretary 
Gram Panchayath  
Kothulabad   Palakurhti (M) 
Jangaon District 
 
Sir, 
 
I Kunduru Thirumala Reddy  Stone Crusher  Rangarayagudem (Ippugudem) 

stated if the Gram Panchayath resolved to cancel my Stone crusher quarry 

lease . Kindly furnish the details to and to do justice  

 
       Yours faithfully 

   Sd/- 
       K Thirumal Reddy 
 
 
   //   translated copy //   
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dated 28-10-2020 

To 
Kunduru Thirumal Reddy 
Stone crusher  
Rangarayagudem (Ippugudem) 
 
  It is bring to your notice that whether have you passed any 

resolutions  in regard to cancel the  lease ( Korugutta ) in Sy. No. 1109? 

The answer is on 28-10-2020  we the  Komatigudem Gram Panchayath  

Sarpanch  Gram Panchayath Secretary get together written this letter  is 

our Gram Panchayath  premises to conduct a meeting on 17-09-2020 to 

discuss bout the development of the works in the Gram Sabha . In this 

meeting  one  of our villager Saama Narsireddi and some other villagers 

are  came to  Gram Panchayath office and informed  us  sour riots are 

facing lot of  troubles due to Sri Kunduru Thirumalrddi Stone Crusher 

Rangarayagudem  ( Ippugudem ) Stone crusher quarry  in Sy. No. 1109 ) 

Korugutta ) and further requested us to cancel the said lease  and they are  

obstructed to our meeting Agenda with a false information . Even though 

we informed them  to enquire the matter and came into a conclusion but 

the villagers are not  hear our words  and some of the villagers are 

creating troubles . Hence our Gram Panchayath was pleased to passed an 

un- authorized  resolutions.    

 Further that we enquired  in the field  and  surrounding  village riots  and 

they informed us  that they have no problems for quarry. Hence as per the 

above enquiry we decided that there is any losses or profits hence the 

Gram Panchayath is  not passed any resolutions in this regard. 

 

        Sd/- G.Ashok 
        Sarpanch,  

Komatigudem Mandal, Ghanpur, Jangaon 

    //   translated  copy //  
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K THIRUMAL REDDY      dated 10-10-2020 
CONTRACTOR  
 
To 
The Hon’ble secretary 
Gram Panchayath  
Rangarayagudem, Ghanapuram (Stn) Mandal, 
Jangoen District 
 
Sir, 
  Sub:- To stop the works going on in Sy.No. 1109 situated at Koragutta   
   hamlet of Rangarayagudem village . If any resolutions are passed 

   so kindly to furnish information regarding. 
   ==================================== 

 
As per the above subject matter it is requested to stop the Korugutta 

Stone crushing quarry works are going on in Sy.No.1109  situated at  

Rangarayagudem  Village hamlets .If any resolutions are passed in the 

Rangarayagudem  Gram Panchayath? if so  under what  terms and 

conditions i is passed kingly to inform. 

 
       Yours faithfully 

Sd/- 
       K Thirumal Reddy 
       Contractor   
       Kunduru Thirumalreddi Stone  
       Crusher  Sy No 1109 Ipugudem 
       Rangarayagudem Ghanapuram  
       (Station)  Jangoen District 
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To 
Kunduru Thirumal Reddy 
Stone crusher  
Rangarayagudem (Ippugudem) 
 
  It is bring o your notice that if any resolutions passed regarding to 

cancel the Stone Crusher quarry lease ( Korugutta ) in Sy.No.1109? You 

asked through your letter  dt 10-10-2020 . The answer is  on 20-10-2020  

as per the entries of  Rangarayagudem Gram Panchayath Minutes and as 

per the matter of resolution Book on 20.10.2020 that to cancel the 

Korugutta Stone Crusher Quarry lease or the to stop the on going works in 

Sy.No.1109 we never passed any such resolution. Hence our Gram 

Panchayath is pleased to inform you. 

       Sd/-xxxxxxxxxx 
     Panchayath Secretary 

       Rangarayagudem Ghanapuram  
       (Station)  Jangoen District 
 

    //   translated  copy //  
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K THIRUMAL REDDY      dated 23-10-2020 
CONTRACTOR  
 
To 
The Hon’ble secretary 
Gram Panchayath  
Ippagudem, Ghanpur (Stn) Mandal, 
Jangoen District 
 
Sir, 
  Sub:- To stop the works going on in Sy.No. 1109 situated at Koragutta   
   hamlet of Rangarayagudem village . If any resolutions are passed 

   in the Ippagudem Gram Panchayath of Ghanpur (Stn) Mandal on  
27-07-2020 ? if so kindly to furnish information regarding. 

   ==================================== 
 
 As per the above subject matter it is requested to stop the Korugutta 

Stone crushing Quarry works are going in Sy.No. 1109 situated at  

Rangarayagudem  Village hamlets .If any resolutions are passed in the 

Ippagudem Gram Panchayath of Ghanpur (Stn) Mandal on 27-07-2020 ?  

if so  under what  terms and conditions is passed kindly to inform. 

 
       Yours faithfully 

Sd/- 
       K Thirumal Reddy 
       Contractor   
       Kunduru Thirumalreddi Stone  
       Crusher  Sy No 1109 Ipugudem 
       Rangarayagudem Ghanapuram  
       (Station)  Jangoen District 
 
   //    translated  copy //   
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       dated 23-10-2020 
To 
 
The Asst. Director of Mines & Geology, 
Jangoen District 
Telangana State. 

 
Sir, 
  Sub:- Holding agricultural lands in Sy.No. 39, 40, 41, 43, 44 & 45 situated at 

 Kothulabad, Palakurthi Mandal and we have not given any complaint   
   in regard to Govt. Quarry Lease in Sy.No.1109 of Rangarayagudem  
   village Ghanpur (Stn) - Regarding. 

   ==================================== 
  
 As per the above subject matter it is to inform you that we belongs to Kothulabad, 

Palakurthi Mandal and holding agricultural lands about 26 Acres of lands in Sy.No. 

39, 40, 41, 43, 44 & 45. Adjacent to us there is Government Quarry in  Sy.No.1109 of 

Rangarayagudem village Ghanpur (Stn). We do not have any kind of problem or 

loss from this quarry. We came to understand survey is being conducted at 

Kothulabad Grama Sabha and passed resolution in regard to our agricultural lands. 

We never participated for stopping of quarry works there. 

Hence, we request you not to take any adverse action against the false 

complaints thereon. 

 
       Yours faithfully 

Sd/- 
         
       Farmers of Kothulabad Village 
 
   //    translated  copy //   
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To 
Kunduru Thirumal Reddy 
Stone crusher  
Rangarayagudem (Ippugudem) 
 
  It is bring o your notice that if any resolutions passed regarding to 

cancel the Stone Crusher quarry lease ( Korugutta ) in Sy.No.1109? You 

asked through your letter  dt 23-10-2020 . The answer is  on 27-10-2020  

as per the entries of  Rangarayagudem Gram Panchayath Minutes and as 

per the matter of resolution Book on 27.10.2020 that to cancel the 

Korugutta Stone Crusher Quarry lease or the to stop the on going works in 

Sy.No.1109 we never passed any such resolution. Hence our Gram 

Panchayath is pleased to inform you. 

       Sd/-xxxxxxxxxx 
     Panchayath Secretary 

       Ippugudem Ghanapuram  
       (Station)  Jangoen District 
 

    //   translated  copy //  
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